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2. 

CP No. (IB) 222/ALD/2018 

 Sh. Akshay Mohiley, Advocate for the Operational Creditor and learned 

counsel representing the Corporate Debtor is present.  

 Both the parties made a joint statement that talks of settlement is going on, 

hence they sought adjournment. Prayer is allowed.  

 List the matter on 18
th

 September, 2018 for filing settlement agreement or 

admission. 
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